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position to repay loa~ c~ repay it in seven 
years instead of repayIng 11 2 years and Ihe 
people of the area which bad suffered 
drought for ~ree years can ,repay the loan In 
ten years He haL arso assured bring down 
the rateof interest and. had been brought 
dow", .. (Interruptions) ..• 

[rng1ish1 

SHRI V. SOBHANADREESWARA 
RAO: lie promiSed simpIQ interest. 

( TramlationJ 

SHRI BHAJAN lAl: I am telling the 
same thing. As far as the queslon of sinp&e 
interest is concerned. the oompound interest 
will not be chargedJ trom the people of 
drought affected areas striclly. H a principal 
amount of As. 10.000 becanes As .. 25,000 
by chargtng COmplund interest, than the 
amount of Rs. 2S~OOO WiUnot be re<r.xw&r in 
full. The interest equal to the principal 
amount win be charged and the re-st of the-
interest will be written oft. These ()((Jers have 
already been issued. 

(English] 

SHRI V. SOBHANADREESWARA 
RAO: He promised to the farmers only 
simple rate of interest on the agricultural 

, crop loans and to stop imposing compound-
ing rate of interest on farmers. 

[ Translation) 

SHRI BHAJAN LAl: The klan take .. fa 
agriculture should be paid on time. H tt ~ re-
paid on time, how it will do. That should be 

. repaid on time. 

[English] 

MR. SPEAKER: The Question Hour ;s 
over. 

WiUTIe. A' fHSWERS TO QUeSTIONS 

[~",Iisb) 

""PaoyMnk, /lI1y Hyde. Project in Kera .. -

-375. 'SHRI UUllAPPAllY . .R,UL6 
CHANDRA ,N: Will the Minister of ENVI-
RONWENl ,.. AND FORESTS be pleased to 
state: 

(a) \ .hether final clearance has been 
acmrdeC l by Union Government to the 
Paoyaml Kutty Hydel Projed in Kerala; 

(b) whether Government have given 
dearaf1 £e to any other Hydro Electric Proj-
ects in the State of lKeraia during 1987 and 
1988; I so. the details thereof; and 

(c) 11he total estimated loss of forest 
areas, CCIN8fed &.n:ier the projects sanc-
tioned during 1987 to 881 

Tf IE MINISTER OF ENVIRONMENT 
AND f FORESTS CSHRI :LR. ANS~I): (a) 
and ('b). No. Sir. 

(c) Does not arise. 

DevelC'Jpment 01 Dharavl Slums In 
Bombay 

-376. DR. DATTA SAMANT: Will the 
Minist'~r of URBAN DEVELOPMENT be 
ple~,ed to state: 

(a) the progress made so far in the 
d,.welopment of Dharavi slums in Bombay; 

(b) the detaits of the amount spent. the 
number of new houses constructed and 
other development project undertaken; and 

(c) the reasons for slow progress of this 
scheme? 

THE MINISTER OF URBAN DEVEL· 




